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(b) if so, why; and

(c) the number of people rendered
unemployed as a resalt of the closure?

The Minister of Defence (Shri ¥, B.
Chavan): (a) No.

(b) and (c). Do not arise.

12.00 hrs.

RE. MOTION FOR ADJOURNMENT
(QUERY)

Shri Hem Barma (Gauhati): Before
you proceed to the next item, may I
maeke a humble submission regarding
the adjournment motion that I sub-
mitted? It is a wvery dangerous
matter, Sir. The pro-Pakistani Kash-
mir Plebiscite Front has started demo-
strations in the State of Jammu and
Kashmir and they have hoisted a green
flag.

Mr. Speaker: I will request Shri
Hem Barua that he should not just
stand up like this and raise it.

Shri Hem Barua: I would like the
Home Minister to make a statement
on that

Mr. Speaker: That would be a diffe-
rent thing, but it should not be raised
in this manner, I certainly think like
that.

Shri Hem Barua: And that flag is
akin to the Pakistani flag, Sir, with a
crescent moon and a star....

Mr. Speaker: Will he stop there?
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CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

(i) NON-RENEWAL OF RESIDENCE VISITS
10 INDIANS IN CEYLON

Shri Ranga (Chittoor): Sir, I call
the attention of the Minister of Exter-
nal Affairs to the following matter of
urgent public importance and I request
that he may make a statement thereon:

Reported decision of the Gov-
ernment of Ceylon not to renew
existing residence wisas issued to
Indians for stay in Ceylon.

Shri Hari Vishnu Kamath (Hoshan-
gabad): The Government of Ceylon
is finished now. There is no Govern-
ment there,

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): The Government of India



